| TEM NO. 104 COURT NO. 12 SECTION |1 B

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
Crim nal Appeal No(s).1973-1974/ 2008
PATEL MAHESHBHAI RANCHOBHAI & ORS. Appel | ant ('s)
VERSUS
STATE OF GUIARAT Respondent ( s)

(Wth office report)

Date : 04/09/ 2014 These appeals were called on for hearing today.

CORAM :
HON BLE MR JUSTICE M Y. EQBAL
HON BLE MR, JUSTI CE PI NAKI CHANDRA GHOSE

For Appellant(s) klliakhi I Goe: , ﬁgv
veen goel, V.
Mar sook Baf ak, Adv.

r M s. Sheel a Goel, Adv.

155%

For Respondent (s) Ms. Hemanti ka Wahi, Adv.
Ms. Preeti Bhardwaj, Adv.
Ms. Puja Singh, Adv.

UPON hearing the counsel the Court nade the follow ng

ORDER
At the request of |earned counsel for the respondent, list the
matter on 10.09. 2014.
( SANJAY KUMAR) (SNEH LATA SHARMA)
COURT MASTER COURT MASTER
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